
;86II Oral Answers 17 AUGUST 1957 Oral Answers 8612

.education organisers and the block

.development officers who will have
certain knowledge on these subjects

'which they are expected to propagate,
.will participate in these camps. There
.will also be assistance from the head-
..quarters of the districts as also from
the State headquarters.

Shri B. S. Murthy: May I know the
type of training that will be given

.and the special subjects for this short
course or training for the progressive
farmers?

Shri S. K. Dey: To start with, the
intention is to hold training camps
only in the subjects of agriculture,

..animal husbandry and minor irriga-
tion, as relate to agriculture in rural

·..areas.

Landless Workers in Andhra

*954. Shri B. S. Murthy: Will the
,Minister of Food and Agriculture be
;pleased to state:

(a) whether any schemes have been
. submitted by the Government of
Andhra for resettling landless work-

. ers during 1957-58.

(b) the amount of grants and loans
..asked for in this regard; and

(c) the number of families to be
..resettled?

The Deputy Minister of Agricul-
·ture (Shri M. V. Krishnappa): (a)
'No, Sir.

(b) and (c). Do not arise.

Shri B. S. Murthy: May I know
..why no steps have been taken so long
.as far as these agricultural labourers
.are concerned, because in the lean
'years they are suffering for want of
'work?

Shri M. V. Krishnappa: We have
.set apart Rs. 3'6 crores in the Second
'Five Year Plan for the re-settlement
-of these landless agricultural
'labourers. The Andhra Government
. took some money last year. This
year they have submitted no plan; we

<are reminding them about it. We
"have sent d..o. letters three times, and

for the fourth time, I want to go
there after the session is over to see
what are the schemes they have.

Shri B. 8. Murthy: May I know
why the Andhra Government is avers
to a work like this? Wa3 there any
discussion between the hon. Minister
or Deputy Minister and the Minister
concerned there, when the former
went to Hyderabad recently?

Shri M. V. Krishnappa: They have
certain schemes and they took money
last year. They have three schemes
in hand and are executing them. Per-
haps they want to finish those
schemes and then submit other
schemes.

8hri Thimmaiah: May I know whe-
ther Government has taken a census
of these landless workers in any of
the States? Also, do Government
propose to start a scheme like Danda-
karanya to settle these landless
workers wherever land is available?

8hri M. V. Krishnappa: The figure
of all-India landless labourers is 17
million families according to the last
census. Government, as I have said,
have definite schemes to resettle these
landless labourers.

8hri Viswanatha Reddy: Is the
reluctance of the State Governments
to submit schemes to the Centre to be
traced to the fact that a matching
grant is demanded from them and
very often. State Governments are
financially not able to make this
matching contribution?

8hri M. V. Krishnappa: It is true
that some States find it difficult to
furnish the.4llmatchinggrant on their
part. This is one of the defects we
have found out and we want to
accommodate them as far as possible,
looking into their financial resources.
The Andhra Government has been the
first and the only Government to
spend all our grants under minor
irrigation works in the State; no other
State has spent all the money that we
gave for various minor irrigation
works.
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. Shrl Ranga: Is anything J
to settle our landless peop
vast areas of government j]
in the Tungabhadra basin
Tungabhadra Project?

Shrl M. V. Krishnappa: T
Government have not got
under Tungabhadra now;
got other different schemes.

Nagarjunasagal' Da

-956. Shri T. B. Vittal Ra
Minister of Irrigation and
pleased to state:

(a) the progress made
with regard to constructid
hospitals on either banks
junasagar Dam;

(b) when it is likely to
ted;

(c) whether the value of
ment has been determined
same purchased; and

(d) when the hospitals al
be opened for admission?

The Deputy Minister of
and Power (Shri Hathij :
A statement is laid on uJ

I

Lok Sabha. [See APpen1
nexure No. 31.]

8hri T. B. Vittal Rao:
ment is a little confusing
the construction of the ]
Hospital tenders were cal
time back but no tenders
received, and yet they S1

Hospital will be ready by
I know whether Govern]
ders executing the work t
PWD or CPWD as tende:
forthcoming?

Shri Hathi: That is e
idea.

8hri T. B. Bittal Rao:
that the value of the eqt
the Hospital has been
What is the Value?

8hri Batrn: Rs. 76,000/-.



Shri Rang*: Is anything being done 
to settle our landless people in those 
vast areas of government land found 
in the Tnngabhadra basin under the 
Tungabhadra Project?

8hrl M. V. KrUnuppu The Andhra 
Government have not got a scheme 
under Tungabhadra now; they have 
got other different schemes.

Nagatjoiuuagar Dam

•W6. Shri T. B. Vittal Rao: Will the 
Minister of Irrigation and Power be 
pleased to state:

(a) the progress made up to date 
with regard to construction of two 
hospitals on either banks of Nagar- 
junasagar Dam;

(b) when it is likely to be comple­
ted;

(c) whether the value of the equip­
ment has been determined and the 
same purchased, and

(d) when the hospitals are likely to 
be opened for admission?

The Deputy Minister of Irrigation 
and Power (Shri Hathi): (a) to (d). 
A statement is laid on the Table of 
Lok Sabha [Sec Appendix III, an- 
nexure No 31 ]

Shri T. B. Vittal Rao: The state­
ment is a little confusing in that for 
the construction of the Right Bank 
Hospital tenders were called some­
time back but no tenders have been 
received, and yet they say that the 
Hospital will be ready by 1958. May 
I know whether Government consi­
ders executing the work by the State 
PWD or CPWD as tenders are not 
forthcoming?

Shri Hathi: That is exactly the 
idea.

Shri T. B. Blttal Kao: It is stated 
that the value of the equipment for 
the Hospital has been determined. 
What is the value?

Shri Hathi: Rs. 76.000/-.
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Bombay Deck-Labour
*958. Shrimati Tarkeafawari fflrthqt

Will the Minister of Transport and 
Conunnnkations be pleased to state:

(a) what is the unloading capacity 
of dock-labour at present in Bombay;

(b) whether it is a fact that it tells 
far short of the estimated unloading 
capacity of the labour; and

(c) whether Government propose 
to introduce automatic elevators for 
speedy handling of cargo in Bombay 
dock m near future?

The Minister of State In the Mnb- 
try of Transport and Communications 
(Shri Raj Bahadur): (a) Unloading
capacity is dependent not only on 
labour output but also on various 
factors such as type of cargo, avail* 
ability of cargo handling appliances, 
state of congest.on or otherwise tn 
the sheds weather conditions, etc. the 
average daily output in the Bombay 
port this year has been 16,000 tons. 
The maximum reached was 25,000 
tons on 30th Apnl, 1957.

(b) No Labour is doing quite well 
under the piece rate system.

(c) The port is equipped with 
mechanical handling appliances to the 
extent necessary in the present cir­
cumstances Automatic elevators are 
usef j !  only for bulk cargo like food 
grams Two such units are located at 
the port. There has been opposition 
from labour to putting them to com­
mission

•

Shrimati Tarkeshwari Sinha: May
I know what is the total amount of 
demurrage that has been paid by 
Government on a monthly average 
basis, and how much money has so 
ftar been paid?

Shri Raj Bahadur: We are anxious 
to collect these figures. These figures 
have to be collected from the Minis­
tries of Food, Steel and Commerce 
and Industry, State Trading Corpora­
tion etc. We are straining all our 
nerves to get these figures. But I 
will not be in a position to give them 
for a few days. I will do so when 
they are collected. >
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